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Effect on agricultural productton due 
to increase in cost of Power

5029. SHRI CHAUDHARY MOTI- 
BHAIR: WiU the Minister of ENERGY 
be pleased to state:

(a) whether the cost of power has 
gone up as a result of which agri­
cultural production will be adversely 
affected; and

(b) if so, whether immediate action 
would be taken by Government to 
bring down the cost?

THE MINISTER OF ENERGY (SHRI 
P. RAMACHANDRAN): (a) and (b).
Under the Electricity (Supply) Act, 
1948, State Electricity Boards are com­
petent to formulate their tariffs for

power supply. Generally agricultural 
tariff is lower than the rates for other 
consumers.
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